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C.P. No. 148/ALD/2017 C.P.No. 175/ALD/2017

Sri Shubham Agarwal for the petitiun.er company. Sri Kuldeep Singh,
Proxy for OL.

In the present matter, report of the OL is filed. However, the
representation affidavit from the RD is still awaited.

In view of this, further two weeks time is granted to file
representation by serving advance copy to the petitioner.

The matter to listed on 22" February, 2018.
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